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As prayed fer by Shri A, Maulik,

learned coaunsel put up en 11,10,2004 for
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Chief Just{ae
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ingh )

Sshri Moulik submits that in the meantime,
during the pendengy of the writ petitien,
some events have taken place necessitating
filing of a fresh petition and accordingly
seeks permission te withdraw this petition

Heard counsel for parties.

Permission is accerded.??ggtition is
dismissed as withdrawn. The petitioner is
at liberty to file a fresh writ petition

on the sélf-same cause of action, if se

( R, K.Ipatra )
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Judge
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